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to Questions 214

Recommendationg of  Khadi workers’
Study G:oup regarding pay scale of
Khadi employees

2253. SHE] SHANTI TYAGI. Will
the Minister of INDUSTRY be pleased
to state:

(a) what are the recomendations made
by the ‘Khadi Workers’ Study Group,
constitated in 1986 under the Chairman-
ship of Shri Karnail Sinh, Joint Secrctary
with regard to the pay scales of the
workers working in Khadi Gramodyog;

(by whether the recommendations
have heen accepted; if not, what are the
reasons therefor; and

(¢) whether the recommendations of
the Khadi Workers’ Emoluments Com-
mittee submitled in 1986 have since been
implemented or not?

THE MINISTER OF STATE IN THE
DEPARTMIENT OF SMALL SCALE
INDUSTRIES AND AGRO AND
RURA! INDUSTRIES IN THE MINI-
STRY QF INDUSTRY (SHRI SRI-
KANTA JENA): (a) No recommendation
with regard to the pay scales of the wor-
kers working in Khadi Gramodyog has
becn made by the ‘Khadi Workers® Study
Group constituteq by the Ministry of
Lobour in 1986 under ths chairmanship
of Shri Karnail Singh, Juint Secretary.
However, the study group with regard to
the method of fixation of wages of the
workers had, inter-alic commented that
there should be a Committee at the Cen-
tre a: well as at the State Level with
representatives from KVIC, State KVI
Institutions and artisans t, look into the
question of fixation of wages of the arti-
sans in the KVT institutions.

(b} As the recommendations of the
Study Group were not unanimous, Min-
istry of Labour have not accepted the
report of the Study Group for imple-
mentation .



